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SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No.4857/2003

(From the judgenent and order dated 23/01/2003 in LPA 35497/2002
of The H GH COURT OF BOVBAY)

MAHATMA PHULE KRI DA PRASARAK MANDAL &ANR Petitioner (s)
VERSUS
SURESH TUKARAM WAGHMODE & ORS. Respondent (s)

(with appln. For exenption fromfiling Cc of the inpugned judgnent & with prayer for interim
relief & exenption fromfiling OT)

Date : 31/03/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE DORAI SWAMY RAJU
HON BLE MR JUSTICE D.M DHARMADHI KARI

For Petitioner (s)M. Mkarand D Adkar, Adv. for
M. Vishwajit Singh, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER
Heard the | earned counsel for the petitioners.
No nmerits.

Speci al | eave petition is dism ssed.

(D. L. Chugh) (S. Mal kani)
Court Master Asstt. Registrar



